
N.D.H.: 10.10.2025

BEFORE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIAL BENCH NEW DELHI 

EXECUTION APPLICATION NO. 3 OF 2025 
IN 

ORIGINAL APPLICATION NO.60 OF 2014 
IN THE MATTER OF : 

SOCIETY FOR PROTECTION OF CULTURE,  
HERITAGE, ENVIRONMENT, TRADITIONS  
AND PROMOTION OF NATIONAL AWARENESS 
[ALSO KNOWN AS SPCHETNA]           .…APPLICANT 

VERSUS 

DELHI DEVELOPMENT AUTHORITY 
AND ANOTHER     .…RESPONDENTS 

INDEX 

Place: New Delhi 
Date:  27.09.2025        FILED BY:- 

 (GAURAV AGARWAL) 
 Advocate for Respondent No.2 

GRV LEGAL 
Advocates and Legal Consultants 

O-703, Aditya Mega City,
Vaibhav Khand, Indirapuram, 

Ghaziabad, U.P. NCR- 201014, 
Mob.: 8802911392 

Email. : gaurav@grvlegal.in 

S.NO. PARTICULARS PAGE No. 

1. Sur-Rejoinder on behalf of Respondent No.2, 
M/s Jhankar Banquets  
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